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Production of Lac in Bihar 

7399. Shri Marandi: Will the Minis-
ter of Food and Arriculture be pleas. 
ed to state: 

(al whether it ~ a fact that plenty 
of lac is available ir. the San thai Par-
lIana District of Bihar; 

(b) if sO, whether it is a fact that 
this lac is not being utilised properly; 

\c) the steps llll<en by Government 
to improve its production :1\ ~  

~t t  and 

(d) whether Government propose to 
(IV, incentive" to the farmers to 
increase its production and for its 
netter utilisation? 

The Minister of State In the IIlini' 
t. Y 'II Food, Acricultare, COIDill" ,.+.:v 
Development and o p~ o  (Sbrl 
Annasahlb Shlnde): (a) No, Sir. 

(b) Does not arise. 

(c) The Government of Bihar has 
tallen the following steps: 

(i) Establishment of broad-lac 
farms at Baijukurwp Mlli 
Basantpur and Ghotari, to 
meet the needs of the culti-
vators. 

(ii) Supply of Broodlac at sub-
sidised rates to adivasi culti-
vators. 

(iii) There are proposals in the 
Fourth Plar. te open an addi-
tional farm at Pakaur and 
also to ~t t extension work 
in 5 blocks of the Jist: It !"r 
educating the cultivators in 
the improveC! methods of lac 
cultivati>n. 

(d) Incentives tC' the growers have 
been enumerated under item (c) 
abcve. As regards the . step for better 
utilisation, the state Government has 
formed a Bihar State Co-operative Lac 
Marketing F(>deralion with a view to 
purchase rac directly from the pro-
ducers at a fair price. 

Food Corp:'lation of India 

7400. Shri Baburao Patel: Will the 
Minister of FOOd and AgricultUre be 
pleased to state: 

(a) the date of inception of the 
Food Corporation of India and the 
amount sp:m.t 011 t~ establishernenll 
till the 31st M,·rch, 1967; 

(b) the amount advanced to the 
Food Corporation of India for the pur-
chase of foodgrains from its inception 
till the 31st March, 1967; 

(e) the terms on whiCh the amount 
is advanced and thl! interest thereon, 
if charged; and 

(d) the amount repaid to the Ex-
chequer by the Food Corporation as 
On the 31st March, 1967? 
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Tbe Minister of state ill the M1Di8-
try of Food, Agriculture, COJDIDUD.lty 
Develo)JlllleDt &lUi CooperatioD (Sbrl 
Aanasablb Shlnde): (a) The amount 
spent on the establishment of the 
Food Corporation of India from 1-1-
1965. the date of it.s inception, till the 
31st March, 1967 en the basis of pro-
visional figures of expendittlTe for 
1966-67 comes to about Rs. 4.32 
crores. 

(b) Rs. 33 crores have been advan-
ced by Government as loan. In addi-
tion thz Corporation is also availing 
a cash credit facility of Rs. 10 crores 
from the State Bank of India. 

(c) The sum uf Rs. 33 crores was 
advanced to the Corporation in the 
form of intef'2st lJearing loans and a 
moratorium of threE' years was allow-
ed for repayment of the principal. 
The rate of interest for the first instal-
ment of Rs. 11 crores given during 
1964-65 was ~  at 51% per annum 
while for the balance amount Of Rs. 22 
crores the rate was fixed at 6t% per 
annum. The rate of interest charged 
by the state Bank of India on cash 
cre6it accommcdation is 71% per 
annum. 

(d) Rs. 10 crores. 

Damage to FoocInains at KaDcIla Port 

'7COI. Shri C. C. Desai: Will the 
Minister of FOOd and Anlculture be 
pleased to state: 

(a) whether the attention of Gov-
ernment has ~  cirawn to a news-
item in the Gujarat Samachar of 
Ahmedabad of the 5th July, 1967 to 
the effect that 2,000 tonnes of wheat 
have got wet lind become l..oseletls 
becliUse of rem'lining in the open due 
to negligence and delay on the part 
of the authorities in Kandla Port; 
and 

(b) who are responsible for this loss 
and the arlion proposed to be taken to 
punish the guilty persons and to pre-
vent such wastage in future? 

The MIDistel' Of State ill the MIJds-
iry of' FOOl!, ApieaJtare, CommlUlltJ' 

Answers 

Del'elopment and Cooper8.ilon (Shrl 
Amlasablb Sblnde): (a) Yes, Sir. 
This news item ~ not correct. The 
position is that on 1st, July, 1967, 
two artificial bins had been made 

~ of wheat bags for operational 
~o s viz. (i) to enable the dis-

charge of milo from a bulk carrier 
and (ii) to feed the mechanical bag-
ging and stitching plant. These bins, 
together with a small quantity of 
loose grain within such bins, com-
prised a total quantity of 70 tonnes 
of milo and 44 tonnee of wheat. A!1 
there was a sudden shower in the 
early hours of 2nd July, 1967, the 
grain in the bins was slightly a1fected. 
ThE' entire quautity was iinmediately 
removed to the Vl'IIIehouses and sal-
vaged, as a result of which 62 to ~ 

Of milo and 42 tonnes of wheat were 
recovered as quite sound. Only 8 
tonnes Of mila and 2 tonnes of wheat 
were damaged, besides one tonne of 
wharf sweepings which were also 
damaged, and these would be sold as 
cattle feed or for starch manufac-
ture. 

(b) since the bins consisting of 
wheat bags had to be constructed for 
op t o ~ reasOIll5, ;there was no 
negligence on the part of any of the 
.taff. In fact, the damage was kept 
to the minimum on account of imme-
diate action having been taken to 
remove the grain into the warehouses, 
together with immeidate salvage. 

National IIIChW.,. No .• 

7403. Shrt G. C. Naik: 
ShrI B.. B. SlnI"h Deo: 
Shri D. Amat: 
Shri D. N. Deb: 

Will the Minister of Traasport and 
ShlllPiDc be pleased to state: 

(a) whether it. is a fact that National 
Highway No. 6 (Calcutta-Bombay 
via ~p  is still not an all-weather 
IOlld in spite of its construction work 
taken up during the First Five Year 
Plan: 




